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S.N. Mallick, VC Al
‘When the matter is taken up for hearing today, Ld. counsel Mr. M
~ P.K. Guha leading Mr. H. Chakraborty, Advocate on Record for the |
petitioner submits that he does not press the M.A. bearing No. 265/2000 - ‘;
. which is to be heard alongwith the instant O.A. Under such circumstances N
the M.A. stands dismissed for being not pressed. v _ _ i
A.M, |
e
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